NOTIFICATION

It is hereby notified for the information of the
Petitioners appearing in person and the Learned advocates
appearing for the Petitioners in the matters listed on the
separate sheet of papers enclosed herewith that the matters
will be placed before the Court (Coram: P.V..Hardas and Anuja
Prabhudessai, JJ.) on 8/10/2014, soliqiting appropriate

directions.
o’
@70{{‘;%4““
Qg'/'(September 2014 (Shraddha Y. Mohite)

Deputy Registrar
(Criminal- “A")

(Please see the enclosed
Statement)

submission



STATEMENT SHOWING THE PENDING CRIMINAL APPLICATIONS

Sr. | Application
No. No. Petitioner Name Respondent Name Advocate name
1 [2388/2002 Sarosh Hirji Kanga of Mumbaj Homi Hirjt Kanga of Panchagani M/s. Maneksha & Sethna
2 |3178/2003 Ranjana Raju Kamble |Bhausaheb Uttam Jadhav & Ors, S, S. Khot
3 {65/1998 Deepak D. Rathod & Anr State of Maharashitra 1T E. Mane
4 [3461/2000 Abhayraj ¥. Mhatre Avinash K. Bendre & anr. A, S, Karvande
5 1421872002 Hanif Jafar Quershi State of Maharashtra Ghulam R Khan
6 {2916/2002 Dhuraiprasad S. Jaiswal Satyaprakash G. Jaiswal bhay Qka
7 1426212002 Mis. Schell international (1} Ltd. & ors  {State of Maharashtra & ors. G. R. Sharma
8 {153/2003 JM.J Develppers & Estates Lid. State of Maharashira & Anr. Deepak Girme
9 1451/2003 IAbdul Rauf Hassan Khatib Shakila Mohd. Shafi Khan & ors Sachindra Shetye
10 1139/2003  |Nikhil H. Vyas Jagdish Prashankar Pandya & Ors. 3. P. Yagnik
11 {1465/2003 Upvala Ramesh Sonawane & Qrs. Ramesh Bapu Scnawane & Qrs, Uday Warunjikar
L 12 ]1555/2003 Nikhil H. Vyas & Anr. Jagdish Prashankar Pandya & Ors. M/s. Raymond & Company —
13 {2465/2003 . |Nandkishore Narayan Khose The State of Mharashtra M. S. Mohite
14 13602/2003 Rajesh Kisanchand Agarwal Vinay Ramchandra Kulkarni & Anr. S. R. Agarkar
15 |3719/2003 Rajesh Kisanchand Agarwal Vinay Ramchandra Kulkarni & Anr. S. N. Chandrachud
16 |890/2004 The State of Maharashtra lAbdul Hamid Usman Chouhan Public Prosecutor
17 189372004 The State of Maharashira Hussain Mohd. Makwana JPublic Prosecutor
18 1889/2004 The State of Maharashtra Jamal Magboo! Makwana Public Prosecutor
19 [8353/2005 hmed Khan Hanif Khan Pathan Dilshad Begum Ahmed Khan Pathan M. N, Dhamai
20 |1746/1996 Laxman M. Sabale Deepak P. Jadhav & ors N. Pradhan & S.0. Khot
21 {1356/19%99 Chandrakant D. Jadhav Ravindra M. Jadhav & ors. M.R. Deshaande
22 13704/1899 Dr. Siddharth Ambaiji Patil Miss. Tanaj.J. rani & ors. T.K. Patil
Sr. Inspector of Police, Kopri Colony &
23 |236/2000 Jaiganesh Video Center ors. Smt. S. N. Nath
24 372872000 fB. F. I, L. Finance (.td. Star Precisious Ele, (India) Ltd. & ors. [S. S. Parab
25 161372002  |Hirabhai Patel State of Maharashira Ms. Bharati Mahant
26 {2404/2002 __|Anil Shankarlal Nigu Keshavrag Joshi & ors P. B. Shah
27 |3624/2002 Cesar Menezes & Anr State of Maharashtra R. Sathyanarayan

pending22.09.14/Sheet20



STATEMENT SHOWING THE PENDING CRIMINAL APPLICATIONS

Sr. | Application

No. Na. Petitioner Name Respondent Name Advocate name

28 14136/2002 Bipinchandra S. Nanavati M. J. Akbar & ors B. S. Nanavati (in person)

29 14472/2002 Jayesh Naval Shankar Joshi State of Maharashira 0. R, Tavari

30 _38/2003 Jagannath D. Parkhi Ld. Chief Jud. Magi. Pune & Anr J. D. Parkhi (in person)

31 j326/2003 Banti @ Banty Jagdish Talla State of Maharashtra Anjali Patil :

32 [435/2003 Vinay Kumar & Anr Sushil Sarad & Any V. S. Khemka

33 [607/2003 Omprakash Agarwal State of Maharashtra & ors. H., H. Ponda

34 {608/2003 Kalpana Agarwal State of Maharashtra & ors H. H. Ponda

35 1609/2003 Rashmi Agarwal The State of Maharashtra & Ors. H.H.Ponda

36 1610/2003 Ravindra Agarwal The State of Maharashtra & Ors. H.H.Ponda
Anil S/o. Vitthalrao Wadibhasme and _} ———

37 [677/2003 ors. . : State of Maharashira and one, J.M.Gandhi

138 {1050/2003  lAashok Narsimhan The State of Maharashtra & Anr. Dinesh Tiwari

36 J1135/2003 Mohd. Rafig Ahmed Bashir Ahmed State of Maharashtra & Anr. M/s. Law Global

40 [3573/2003 Lalji Mistry Prof. Shripati V. Rag & A, P. D. Desai

41 {1781/2005 Rajesh Kumawat The State of Maharashtra & Arw, Rekha P. Safari
Pimpri Chinchwad Municipal ) _

42 1900/2007 Caorporation The State of Maharashtra & Anr. Deepak R. More
Pimprt Chinchwad Municipal

43 2012007 Corporation The State of Maharashtra & Ant. Deepak R. More
Pimpri Chinchwad Municipal

44 1902/2007 Corporation The State of Maharashtra & Anr. Deepak R. Mare
Pimpri Chinchwad Municipal

45 1903/2007 Carporation The State of Maharashira & Anr. Deepak R. More
Pimgpri Chinchwad Municipal

46 305/2007 Corporation The State of Maharashtra & Anr. Deepak R. More

47 J26001/2000 |- - .

48 14900/2003 The State of Maharashtra Rajendra Shantilal Nahar Public Prosecutor
Employees State Insurance

48 12615/2006 Corparation lAmeer A. Shaikh H. V. Mehta

50 12512/2007 JDiIip Bapurao Naik Shyamrao Kalyanrao Kulkarni & Anr. 1S.D. Dharmadhikari

pending22.09.14/Sheel20




